D
ELHI URBAN SHELTER IMPROVEMENT BOARD
GOVT. OF NCT OF DELHI

(PARLIAMENT CELL)

Room No.
1.P. Estate, NeW

Bhawan,

rvas
31, Pun? 110002

Delhi-

1
No. DD/PC/DUSIB/D- 300 dated:azq)oz)?/

To,
The Dy. Secretary (Question Cell)
Delhi Legislative Assembly, Delhi-54

Subject:- Providing reply in r/o Starred Question No. 39 dated

28.03.2022.

Please find enclosed herewith 100 copies of reply of Starred
Question No. 39 raised by Sh. Pramila Dhiraj Tokas, Hon’ble MLA, duly

approved by the Competent Authority.

Director (PC)
Phone No. 23378445

Copy to:-
Director(DIP) along with 150 copies.
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